(a) the number of proposals/requests submitted by the State Government of Karnataka to
the Centre for improving and expanding tourism in the State and for receiving financial assistance, as

on 1st August, 2009; and
(b)  the details in each case and by when each of them is likely to be cleared?

THE MINISTER OF TOURISM (KUMARI SELJA) : (a) and (b) The following project proposals
have been received in the Ministry of Tourism from the Govt. of Karnataka :

SI. No. Name of the project

1. Destination development of Alamatti Dam, Bijapur District

2. Destination development at Amir Barid Tombs, Bidar District

3. Destination development at Bidar Fort, Bidar District

4. Destination development at Sleeping Buddha Hills, Gulbarga District
5. Development of Eco tourism Park at Kaginele, Haveri District

6. Destination development works under Restoration of Magadi Fort, Magadi, Town,
Bangalore.

7. Destination development at Gulbarga, Gulbarga District

8. Destination development at Vanivilas Sagar Dam in Chitradurga District

9. Destination Development at Chaukhkhandi and Ashtoor Tombs, Bidar District

10. Destination development of Satyagraha Soudha at Vidhuraswatha

11. Development of tourism infrastructure in Temple Tourism Circuit of North Karnataka

12. Development of infrastructure Malnad circuit at Hossur Chikamagalure and Shimoga
District

Project proposals that are complete in all respects, are appraised as per scheme guidelines on
inter-se-priority and funds sanctioned, subject to availability under the respective head.

The Project Destination Development of Satyagraha Soudha at Vidhuraswatha has been
sanctioned for Rs. 296.59 lakh during the current financial year 2009-10.

Religious tourist places
13605. SHRI AJAY SINGH CHAUTALA : Will the Minister of TOURISM be pleased to state:

(a)  whether it is a fact that the religious tourist places of India like Haridwar (Har ki Paudi),
Rishikesh, Neelkanth, Badrinath are full of dirt due to which tourists have to face a lot of problem;

tOriginal notice of the question was received in Hindi.
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(b) whether Government has made any type of budgetary provision for cleanliness of these
places especially, Har ki Paudi; and

(c) if so, the details thereof?

THE MINISTER OF TOURISM (KUMARI SELJA) : (a) to (c) Development and promotion of
tourism including cleanliness and upkeep of the tourist places/pilgrim places is the responsibility of
the State Governments. Ministry of Tourism provides central financial assistance for the development
of tourism infrastructure including the pilgrim places on the basis of the proposals received from the
State Governments/Union Territory Administrations on the basis inter-se-priority and availability of
the funds. Development projects sanctioned by Ministry of Tourism in the 10th and 11th Plan at
Haridwar, Rishikesh and Badrinath, including components for providing sanitation and tourist

amenities are as follows:

(Rs. in crore)

SI.No. Name of Project Amount
sanctioned

1. Integrated Development of Badrinath Tourist Circuit (2004-05) 7.02

2. Development of Haridwar-Rishikesh-Munikireti-Swargashram 44.52

as mega circuit (2008-09)

Promotion of Tourism

13606. SHRI RUDRA NARAYAN PANY : Will the Minister of TOURISM be pleased to
state:

(a) the plan with the Central Government for promoting tourism in States and Union

Territories;

(b)  the names of the tourist places which have been provided grants during last five years,
the details thereof, State-wise and Union Territory-wise;

(c)  whether Government agrees that the growth of tourism can increase revenue; and
(d) if so, the detailed plan of Government thereof?

THE MINISTER OF TOURISM (KUMARI SELJA) : (a) to (d) The plan of the Ministry of Tourism
for development and promotion of tourism in the country includes development of infrastructure at
important tourist destinations and circuits, targeted marketing campaigns in overseas and domestic
markets and broad basing of hospitality education and training for meeting the demand of trained
manpower for the tourism industry.

The State-wise/Union Territory-wise details of projects and amounts sanctioned during the last
five years are given in the enclosed Statement.

tOriginal notice of the question was received in Hindi.
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